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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 20/2025 (WZ)
EARLIEAR ORIGINAL APPLICATION NO. 56/2024 (PB)

IN THE MATTER OF: -

NEWS ITEM TITLED “MAHARASHTRA ORDNANCE UNIT BLAST BLOWS AWAY
FACTORY ROOF 8 KILLED" APPEARING IN THE TIMES OF INDIA DATED
25.01.2025”

3.

REPLY ON BEHALF OF RESPONDENT NO. 02,
CENTRAL POLLUTION CONTROL BOARD (CPCB)

That, the Hon’ble National Green Tribunal (hereinafter referred to as "Hon'ble
NGT") Principal Bench, New Delhi vide its order dated 03/02/2025 has sought
the reply of Central Pollution. Control Board (hereinafter referred to as "CPCB")
in the instant matter and transferred the matter to Western Zonal Bench for
further action. Thereby, the reply is made in this instant Original Application
(hereinafter referred to as "OA") in succeeding paragraphs.

That, CPCB has been constitu-ted under Section 3 of the Water (Prevention and
Control of Poliution) Act, 1974 (hereinafter referred to as "Water Act, 1974"). It
performs the functions under the Water Act, 1974, the Air (Prevention and
Control of Pollution) Act 1981 (hereinafter referred to as "Air Act, 1981") and the
Environment (Protection) Act, 1986 (nereinafter referred to as "E(P) Act, 1986").
State Pollution Control Boards (SPCBs)/Pollution Control Committees (PCCs)
in every State/Union Territory are constituted under section 4 of the Water
(Prevention and Control of Pollution) Act, 1974 and section 5 of the Air
(Prevention and Control of Pollution) Act, 1981 and are responsible for

implementation of the provisions of both the Acts.
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3. That, the matter is a Suo Motu case registered by the Hon'ble NGT (PB) based".‘; 7. k.

on the news item titled “Maharashtra ordnance unit blast blows away factory
roof 8 killed” appearing in The Times of India dated 25/01/2025. The matter is
related to a massive explosion at the ordnance factory, Bhandara near Nagpur,
Maharashtra resulting in the death of at least eight workers and injuries to five
others. As per the article, the blast occurred in unit manufacturing low
temperature plastic explosives (LTPE), where 13 workers, including two
apprentices, were present at the time.

. That it is respectfully submitted that the Ordnance factories are the industrial
establishment under the Ministry of Defense, and that the Centre for Fire,
Explosive and Environment Safety (CFEES), Defense Research and
Development of Organisation (DRDO), Department of Defense Research &
Development, Ministry of Defense is the concerned authority listed under
Schedule 5 of The Manufacture, Storage and Import of Hazardous Chemicals
Rules, 1989 having duties of enforcement of directions and procedures in
respect of laboratories, industrial establishment and isolated storages dealing

with hazardous chemicals in the Ministry of Defence.

. That, it is further submitted that as per official website of Centre for Fire, Explosive
and  Environment Safety (CFEES) https//www.drdo.qov.in/drdo/labs-

establishment/about-us/centre—ﬁre-explosi\gﬁg—and-environment-safety«cfees, the

CFEES is the regulatory Authority for Fire, Explosive and Environment Safety and
compliance of Storage and Transport of Explosives Committee (STEC)
Regulations in Ministry of Defense establishments through explosive safety audit,
accident investigation related to storage of ammunition, and Quantitative Risk

Assessment.

. That, CPCB pursued the matter with Maharashtra Pollution Control Board
(hereinafter referred to as "MPCB") vide letter dated 06/03/2025 and e-mails
dated 06/03/2025, 12/03/2025 with a request to provide the Action Taken
Report in the matter. Reply in this regard is awaited from MPCB. Copy of the
aforesaid letter and e-mail communications are marked and annexed as

Annexure-R2-l.
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7. That, this Answering Respondent no. 2 craves leave of this Hon'ble Tribunal for
filing additional reply, if required, in future

8. That, an Affidavit in support of this reply is being filed herewith in light of the
above submissions, this Answering Respondent No. 2 i.e. CPCB shall abide by
any order(s) or direction(s) passed by this Hon'ble NGT in the present OA.

Beoaib

Pratik D. Bharne
(Scientist 'E' & Regional Director)
Central Pollution Control Board

~ @ftg frRer / Regonal Director

AT ugnur e sur S
Central Pollution Co ol Board
81T Q. g1/ Regioral Directorate, Pune

gatae, g9 T3 Ay TEd 30, YR TN
M/o Envt. Forest & Climate Change, Govt. of India
3 4. 990, EVER UTES &, AR s, AUR, T - 411045
St. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL o
WESTERN ZONE BENCH, PUNE :

ORIGINAL APPLICATION NO. 20/2025 (WZ)
EARLIEAR ORIGINAL APPLICATION NO. 56/2024 (PB)

IN THE MATTER OF: -

NEWS ITEM TITLED “MAHARASHTRA ORDNANCE UNIT BLAST BLOWS AWAY
FACTORY ROOF 8 KILLED" APPEARING IN THE TIMES OF INDIA DATED
25.01.2025”

AFFIDAVIT

I, Pratik D. Bharne, working as Scientist 'E' & Regional Director in Central Pollution

Control Board, Regional Directorate, Survey No. 110, Hirabai Dhankude

Multipurpose Hall, Baner Road, Baner, Pune, do hereby solemnly affirm, declare on

oath and state as under:

1.

That the deponent is authorized representative to represent the Respondent
CPCB in the present case, and as such, | am well conversant with the facts and
circumstances of the present case on the basis of the information derived from
the official records, and hence, | am competent and authorized to verify, sign

and swear this affidavit on behalf of the Respondent CPCB.

That the accompanying reply may be read part and parcel of the present

affidavit as | am competent to swear this affidavit.

That the contents there of are true and correct on the
basis of the record maintained during ordinary course of business of CPCB
and available records and documents and the contents of the same are read

over and explained to me and are not repeated herein for the sake of brevity.

~ @:ftg P29 / Regional Director P&mﬁ’
Central Pollution Control Board DEPONENT '

é=ifa f3¢emaa, qot/Regional Directorate, Pune
ugiaRer, a9 (@ erarg uiae 5o, NG AR
Mo Envi. Forest & Climate Change, Govt. of India
¥ 4. 990, A WS €, TR W8, TR, T - 411045
Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045
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VERIFICATION

“ |\Ver|f|ed at Pune on this _j_day of April, 2025 that the contents of the
,, ' //above reply are correct and true on the basis of the record of the cases as

/ ‘4;__ ¢f

mentioned in the day to day affairs of the CPCB. Nothing has been concealed
RO " therefrom or mis-stated,

DEPONEN;%R&? mmwog 5
Central Pollution Control Board

&= Preemer, gui/Regional Directorate, Pune

qafaRe, g3 re T crd gEed, WRa SReR
M/o Envt. Forest

limate Change, Govt. of India
3 4. 990, ERET; 1S £, TR 8, TR, T - 411045
Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045
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Central Pollution Control Board
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Q# (ggfazor, as va staary gftada osrad, wa JATET
cCPCB (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)
W FEar WeH-13015/08/2025-dF TGOV (qory 9D f&=meR: 05/03/2025
A A,
. ATE afem

| (§), Hw$-400022
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ar affegyt wfea 13 wAad F17 = W@ I

AT TASHE, gurA N5, 7% Rodr o 37 @ AT AAS # AF 03/02/2025 F HEU F ded
i e AN FRed ewed (FETETY)-HERTSE, FAA qeyer fAuer &S (i),
mmmm(mm),mw,mmmmmmm@mm
g 3R RfAes (TAsmére) -qor 3R fren AfSe-AnTQ & gfdardy & &9 # 3o gfafwan
& & fAw @ | e e (30) F 3R 3 I fr FErs F v Ay aReAr S d9,
Qo F FUATARE #T R T | AT TSy () & e fReAid 03/02/2025 Fr 9fa HeRd &
fov geea gl
wm#,mﬁuaﬁrmyﬁwﬁmﬁmmﬂaﬁrmmﬁmﬁmaﬁ
FE g A o T FE RN (CAHR) 3H FATET Y (pratik.cpcb@gov.in) FeTA FX| ATHAT
04/04/2025 @ FHaey ¢l

e feard,

Weeaaeh: St fa Fux e ama &
~Saer

(vl 7. #Ton)
g faers

S —
(wefra f. #Tol)
A A

AFA OB, HER1-441904.
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—— Central Pollution Control Board
e
(gafaor, a1 va A«aryg gftada gsaa, yea JA7F1
CPCB (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE GOVT OF INDIA
File No: CM-13015/8/2025-LAW-RD-PUNE-RD (Pune)/ 999 Date: 05.03.2025
To

—The Member Secretary,
Maharashtra Pollution Control Board,
Kalpataru Point, 3rd and 4th floor, Opp. PVR Theatre,
Sion (E), Mumbai- 400022

Sub: Hon'ble NGT Matter in OA No. 20/2025(WZ) & OA No. 56/2025(PB) in re; News Item titled "
Maharashtra ordnance unit blast blows away factory roof 8 killed" appearing in The Times of
India dated 25.01.2025"-reg.

Sir,

This has reference to the Hon'ble National Green Tribunal (NGT) Matter in OA No. 20/2025(WZ)
& OA No. 56/2025(PB) in re; News Item titled " Maharashtra ordnance unit blast blows away
factory roof 8 killed" appearing in The Times of India dated 25.01.2025". The matter is related
to the A massive explosion at the Ordnance Factory Bhandara (OFBA) near Nagpur, Maharashtra,
has resulted in the death of at least eight workers and left five others injured. The blast occurred
in a unit that manufactures low-temperature plastic explosives (LTPE), where 13 workers,
including two apprentices.

Hon’ble NGT, Principal Bench, New Delhi vide order dated 03.02.2025 in the said Suo Motu
matter, impleaded the Directorate of Industrial Safety and Health (DISH)-Maharashtra, Central
Pollution Control Board (CPCB), Maharashtra Pollution Control Board (MPCB), Ministry of
Environment, Forest and Climate Change of India (MoEF&CC), Munitions India Limited (MIL)-
Pune and District Magistrate-Nagpur, as respondents to file their responses. The Original
Application (OA) is transferred to the Hon’ble Western Zonal Bench, Pune for appropriate further
action. Copy of Hon'ble NGT(PB) order dated 03.02.2025 is enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said
order and provide Action Taken Report (ATR), if any to this office (pratik.cocb@gov.in). The matter
is listed on 04/04/2025.

Yours Faithfully,
Encl.: As above

&L;}ZSD&
(PRATIK D. BHARNE)
Regional Director

Copy to: -
1. Reg\bqal Officer (MIPCB),
Civil Line;\Wagpur - 440001.

Sy S
(PRATIK D. BHARNE)
Regional Director
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-—— Central Pollution Control Board
(garfazer, a« va STaary aftadst ISraa. YA AIsn
C"CB (MINISTRY OF ENVIRONMENT ‘H‘r‘)l T & CLIMATE CHANGE. GOVT
File No: CM-13015/8/2025-LAW-RD-PUNE-RD (Pune)/ 698" Date: 05.03.2025
To ;
The Member Secrétary,
Maharashtra Pollution Control Board,
Kalpataru Point, 3rd and 4th floor, Opp. PVR Theatre,
Sion (E), Mumbai- 400022
Sub: Hon'ble NGT Matter in OA No. 20/2025(WZ) & OA No. 56/2025(PB) in re; News Item titled "

Maharashtra ordnance unit blast blows away factory roof 8 killed" appearing in The Times of
India dated 25.01.2025"- reg.

Sir,

This has reference to the Hon'ble National Green Tribunal (NGT) Matter in OA No. 20/2025(WZ)
& OA No. 56/2025(PB) in re; News Item titled " Maharashtra ordnance unit blast blows away
factory roof 8 killed" appearing in The Times of India dated 25.01.2025”. The matter is related
to the A massive explosion at the Ordnance Factory Bhandara (OFBA) near Nagpur, Maharashtra,
has resulted in the death of at least eight workers and left five others injured. The blast occurred
in a unit that manufactures low-temperature plastic explosives (LTPE), where 13 workers,
including two apprentices.

Hon’ble NGT, Principal Bench, New Delhi vide order dated 03.02.2025 in the said Suo Motu
matter, impleaded the Directorate of Industrial Safety and Health (DISH)-Maharashtra, Central
Pollution Control Board (CPCB), Maharashtra Pollution Control Board (MPCB), Ministry of
Environment, Forest and Climate Change of India (MoEF&CC), Munitions India Limited (MIL)-
Pune and District Magistrate-Nagpur, as respondents to file their responses. The Original
Application (OA) is transferred to the Hon’ble Western Zonal Bench, Pune for appropriate further
action. Copy of Hon'ble NGT(PB) order dated 03.02.2025 is enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said
order and provide Action Taken Report (ATR), if any to this office (pratik.cocb@gov.in). The matter
is listed on 04/04/2025.

Yours Faithfully,
Encl.: As above

—s4

(PRATIK D. BHARNE)
Regional Director

Copy to: -
_X. Regional Officer (MPCB),
Civil Line, Nagpur - 440001.

2. Sub-Regional Officer (MPCB)
Mahal road, Bhandara-441904. Pﬂ'—ﬁ&
(PRATIK D. BHARNE)

Regional Director

LS o R, PSR, S, S e, S l'll‘l} VOPo N

Wi
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Central Pollution Control Board
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Central Pollution Control Board

e L e (gafaror, a=1 va SAdaryg aftads a9raa, yea A7EH)
CPCB (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE
File No: CM-13015/8/2025-LAW-RD-PUNE-RD (Pune)/ 9% "’/ Date: 05.03.2025
To

The Member Sécretary,
Maharashtra Pollution Control Board,

Kalpataru Point, 3rd and 4th floor, Opp. PVR Theatre,
Sion (E), Mumbai- 400022

Sub: Hon'ble NGT Matter in OA No. 20/2025(WZ) & OA No. 56/2025(PB) in re; News Item titled "
Maharashtra ordnance unit blast blows away factory roof 8 killed" appearing in The Times of
India dated 25.01.2025"- reg.

Sir,

This has reference to the Hon'ble National Green Tribunal (NGT) Matter in OA No. 20/2025(WZ2)
& OA No. 56/2025(PB) in re; News Item titled " Maharashtra ordnance unit blast blows away
factory roof 8 killed" appearing in The Times of India dated 25.01.2025”. The matter is related
to the A massive explosion at the Ordnance Factory Bhandara (OFBA) near Nagpur, Maharashtra,
has resulted in the death of at least eight workers and left five others injured. The blast occurred
in a unit that manufactures low-temperature plastic explosives (LTPE), where 13 workers,
including two apprentices.

Hon’ble NGT, Principal Bench, New Delhi vide order dated 03.02.2025 in the said Suo Motu
matter, impleaded the Directorate of Industrial Safety and Health (DISH)-Maharashtra, Central
Pollution Control Board (CPCB), Maharashtra Pollution Control Board (MPCB), Ministry of
Environment, Forest and Climate Change of India (MoEF&CC), Munitions India Limited (MIL)-
Pune and District Magistrate-Nagpur, as respondents to file their responses. The Original
Application (OA) is transferred to the Hon’ble Western Zonal Bench, Pune for appropriate further
action. Copy of Hon'ble NGT(PB) order dated 03.02.2025 is enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said
order and provide Action Taken Report (ATR), if any to this office (pratik.cocb@gov.in). The matter
is listed on 04/04/2025.

Yours Faithfully,
Encl.: As above

— 8L —

(PRATIK D. BHARNE)
Regional Director

Copy to: -
1. Regional Offi PCB),
Civjltirie, Nagpur - 440001.

_2 sub-Regional Officer (MPCB)
Mabhal road, Bhandara-441904. Qcmh&
(PRATIK D. BHARNE)
Regional Director



3/12/25, 10:29 AM Fwd: 31T TRET 20/2025 (S&YIS) & 3T AT SGZ?W) eI 25.01.2025 & TIRH 3t 3fea1 & St "HERIY MY SHIS A ...

Fwd: 3T EBT 20/2025 (SFYUIS) & 31T J&T 56/2025 (W) "feAid 25.01.2025 & g
31w §fear & ol "HERIY Mgy 3PTS | [I¥pic ¥ B 91 ©d IS TG, 8 HI HA"/OA No.
20/2025(W2Z) & OA No. 56/2025(PB) in re; News Item titled " Maharashtra ordnance
unit blast blows away factory roof 8 killed" appearing in The Times of India dated
25.01.2025"- reg.

SHAILENDRA BANSAL <shailendra.cpcb@gov.in>
Wed, 12 Mar 2025 10:22:40 AM +0530

To "srobhandara" <srobhandara@mpcb.gov.in>, "ronagpur"
<ronagpur@mpcb.gov.in>, "mpcbnagpur" <mpcbnagpur@mpcb.gov.in>

Cc "Pratik Bharne" <pratik.cpcb@gov.in>, "NISHCHAL C" <nischal.cpcb@nic.in>
HgIGy/Sir,

a3 g BRA TRATIHRUT (TSIIC) & A 3T AT 20/2025 (S&YoIS) & 3T I=AT
56/2025 (Utsl) "feHie 25.01.2025 & I 30 3fear § BUl "HERIY gy 315 H fawplc 3
Hadl 31 ©d 38 T8, 8 B A" H WU 3RSt gur v faHid 05.03.2025 & Tay H ot
A &1 el SR 37 &1 A faar m B

I am directed again to refer the trailing mail regarding CPCB RD Pune letter dated
05.03.2025 in Hon'ble NGT Matter in OA No. 20/2025(WZ) & OA No. 56/2025(PB) in
re; News Item titled " Maharashtra ordnance unit blast blows away factory roof 8
killed" appearing in The Times of India dated 25.01.2025".

29 UeY A, IERT 3RIY § o I9d S & 3MTcis H HAR-TXG B ST B B STIRIT B 3R
gfe ®is 8 a@ &I T3 FRATS ﬂ%'{@'c‘ (TIR) 39 ST B (pratik.cpcb@gov.in) UM HI |

In this regard, it is requested again to kindly arrange to examine the news-item in
light of the said order and provide Action Taken Report (ATR), if any to this office

Hdlax / Regards

o< §9d / Shailendra Bansal

eI fafd 3ffYHRY / Assistant law Officer

&A1 fAq=Ier, gut / Regional directorate, Pune

&4 TguUT (80T 918 / Central Pollution Control Board

============ Forwarded message ============

From: SHAILENDRA BANSAL <shailendra.cpcb@gov.in>

To: "srobhandara"<srobhandara@mpcb.gov.in>, "mpcbnagpur"<mpcbnagpur@mpcb.gov.in>

Cc: "ms"<ms@mpcb.gov.in>, "Pratik Bharne"<pratik.cpcb@gov.in>, "NISHCHAL C"
<nischal.cpcb@nic.in>, "PRASOON GARGAVA"<prasoon.cpcb@nic.in>, "Avanish Nath Tripathi"
<atripathi.cpcb@gov.in>, "Bandhu Kamal"<kamalbandhu.cpcb@gov.in>, "KRISHAN KUMAR GUPTA"
<kkgupta.cpcb@gov.in>, "NGTZB, CPCB"<ngtzb.cpcb@gov.in>
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3/12/25, 10:29 AM Fwd: 31T TRET 20/2025 (S&YIS) & 3T AT SGZ Uieft) " 25.01.2025 & TS It Sfear o B "HeRIy U SHR T ...
Date: Thu, 06 Mar 2025 11:11:56 +0530 ?
Subject: 3T T=AT 20/2025 ( ) & 3T AT 56/2025 (e "fi® 25.01.2025 & T P SSar |
U "HERTY 1YY SHIs H f[AWpIe ¥ B! 31 Bd 3 T, 8 HI HIA"/OA No. 20/2025(WZ) & OA No.
56/2025(PB) in re; News Item titled " Maharashtra ordnance unit blast blows away factory roof 8 killed"
appearing in The Times of India dated 25.01.2025"- reg.
============ Forwarded message ============

a3 A=A BT AIHRN (TSiIC) & ATHC 3T W1 20/2025 (S=Yuis) & 3T I=AT

56/2025 (diah) "fai® 25.01.2025 & <R 31 fear  Bd "HeRIY Mgy 3b1s H fawple 9
Hadl Bt B IS TS, 8 DI HIA" & Yoy H Arfidfiet 3RSt qor v feAie 05.03.2025 @71 T A
&1 R f3a1 71 31 98 |l HeRIP & AR & U SHifsAd Bhad! HeRT (Suthele) # gu Hivo
famie @ 9eT1 7, ford &0 ¥ H1 3118 4! o 1id 81 18 3R Uik 3= °rd gt Y|

I am directed to refer to the CPCB RD Pune letter dated 05.03.2025 in Hon'ble NGT
Matter in OA No. 20/2025(WZ) & OA No. 56/2025(PB) in re; News Item titled "
Maharashtra ordnance unit blast blows away factory roof 8 killed" appearing in The
Times of India dated 25.01.2025". The matter is related to the massive explosion at
the Ordnance Factory Bhandara (OFBA) near Nagpur, Maharashtra, has resulted in the
death of at least eight workers and left five others injured.

9 ey H, ARIY § foh ST S & WIS H JHER-GX DI ofid B B GaRAT B R TS
DI% B dl DI 5 HRAS RUIC (TWIHR) 39 ST B (pratik.cpcb@gov.in) UaH & | ATE
04/04/2025 &I gdidg g

In this regard, it is requested to kindly arrange to examine the news-item in light of
the said order and provide Action Taken Report (ATR), if any to this office
(pratik.cpcb@gov.in). The matter is listed on 04/04/2025.

dlaX / Regards

Qo< §9d / Shailendra Bansal

Tgr® fafe SIfYHRT / Assistant law Officer

&g fAg=Iery, gul / Regional directorate, Pune

Fag Ueyul IBEEL Eﬁé/ Central Pollution Control Board

© 1 Attachment(s) * Download as Zip

CPCB RD Pune letter dtd. 05.03.... .pdf
2.4MB e O
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